
NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
CHENNAI BENCH 

6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

DAILY CAUSE LIST DATED 01.11.2021 (MONDAY) 

COURT OF CHAIRPERSON (VIRTUAL MODE) 

10.30 AM 

 

In the Court of Hon’ble Mr. Justice M. Venugopal, the Acting Chairperson, and Hon’ble Mr. Alok Srivastava, Member (Technical) 

 

For Admission (After Notice) 

S. 

No. 

Case No. Name of the parties Counsel for Appellants Counsel for Respondents 

1. Comp.App 

(AT)(CH)(Ins) 

No. 209/2021 

& IA No. 419 

& 536/2021 

Ganapathi Reddy & Anr 

V 

Bhrugesh Ramchandra Amin & 2 ors 

With 

Ulaganathan 

& Kannan 

R. Sivaraman R2 

R1 Served on 27/09/2021 

R3 Served on 24/09/2021 

2. Comp.App 

(AT)(CH)(Ins) 

No. 210/2021 

Sree Balajee Transport & 17 Ors 

V 

Bhrugesh Ramchandra Amin & 2 ors 

Ulaganathan 

& Kannan 

R. Sivaraman R2 

R1 Served on 27/09/2021 

R3 Served on 24/09/2021 

3. Comp App 

(AT)(CH)(Ins) 

 No. 187/2021 

Udayakumar 

V 

Jindal Steels & Anr 

DO Kaviya Nathan 

Devasenapathi 

Rajeswaran 

Ramalingam Associates-R2 

Process fee not filed for R1 

4. Comp App 

(AT)(CH) No. 

16/2021 (IA 

No. 333/2021) 

E to E Transportation Infrastructure Private Limited 

V 

Zephyr Peacock India & 2 ors 

Kanti Mohan Rustagi 

Antony R Julian 

Rishab Jain PCA R1 

T. Poornam R3 

Avinash Krishnan Ravi R2 

(Vakalat Not filed) 

 

For Hearing 

S. 

No. 

Case No. Name of the parties Counsel for Appellants Counsel for Respondents 

5. Comp App 

(AT)(CH)(Ins) 

No. 61/2021 

N. V. Ramaraju & 3 others 

V 

Rajkumar Ralhan & another 

(RP of Leo Meridian Infrastructure Projects & Hotels Ltd) 

And  

IA No. 136/2021, 137/2021 & 138/2021 – Rama Rao 

IA No. 477/2021 & 478/2021 – S. Sathyanarayanan 

G. S. Rama Rao 

Harshini Jhothiraman 

Krishna Kranti – R1 

S. Sathyanarayanan R2 

6. TA No. 

89/2021 & 

90/2021 

(Comp App 

(AT)(Ins) No. 

791/2020 & 

926/2020) 

Dhiren Shantilal Shah 

V 

Amma Lines Pvt Ltd & Anr 

Nitesh Jain 

Dhiren S Shah  

Niharika Sharma 

Karan Kohli -R1 

 

Copy to:  

By the order of Hon’ble Acting Chairperson 

1. Notice Board                                                                           

2. Website: www.nclat.nic.in                                                                                                                                   (Chennai Bench) 

For Assistance,         

 1.Dy.Registrar  - PH No. : 044-2888 0500 

         CELL      : 9940225692 

 

2.Court Officer - PH No. : 044-2888 0450 

             CELL      : 9445892169 

 

http://www.nclat.nic.in/

